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Title: Election of One Member from Rajya Sabha to the Joint Committee on the Right to Fair
Compensation and Transparancy in Land Acquisition, Rehabilitation and Resettlement (Amendment)
Second Bill, 2015.
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HON. SPEAKER: The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha do appoint one member of
Rajya Sabha to serve as member of the Joint Committee on the Right to Fair Compensation and
Transparency in Land Acquisition, Rehabilitation and Resettlement (Amendment) Second Bill,
2015 vice Shri Sharad Yadav, ceased to be a member of the Joint Committee on disqualification
of his membership from the Rajya Sabha and do communicate to this House the name of the
member so appointed by Rajya Sabha to the Joint Committee.”

The motion was adopted.
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